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PRICE OF NICOBARl COPRA 

5230. SHRI HUKAM CHAND 
KACHWAI: Will the Minister of 
HOME AFFAIRS be pleased to 
state: 

(a) whether Government are aware 
that Nicobari copra is selling in Cal-
cutta at present at over Rs. 1150 per 
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quintal and betelnuts at about Rs. 
800 per quintal; and 

(b) the reasons for which the Chief 
Commissioner, Andaman and Nico· 
bar Islands has not revised the mini· 
mum purchase rates prescribed in the 
trading licences to ensure a reason· 
able return to the tribal people for 
their local produce considering that 
the Car Nicpbar Trading Company 
and N ancowrie Trading Company 
have paid them a maximum of Rs. 
1I0 per quintal for copra and Rs. !l00 
for betelnuts against Rs. !l50 and Rs. 
800 respectively prevailing in Cal-
cutta? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF-
AIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) The current prices 
of copra and betelnut in Calcutta 
are as follows: 

Copra (Andaman variety)-
Rs. 280 per quintal. 

Betelnut (Cochin variety)-
Rs. 750 per quintal. 

(b) The trading licences of Car 
Nicobar Trading Co. and the Nan-
cowrie Trading Co. expired last year. 
They are, however, carrying on their 
business in the islands by virtue of 
ad-jnt~rim injunctions issued by the 
Calcutta High Court. As the mat-
ter is sub-judice, it is not considered 
desirable to take up this question. 
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FULL-TIME DIRECTOR AND JOINT 

DIRECTOR FOR N.C.E_R.T. 
52!12. SHRI E. K. NAYANAR: 

Will the Minister of EDUCATION 
be pleased to state: 

(a) whether the Education Com-
mission has recommended that the 
National Council of Educational Re-
search and Training should have its 
own full-time Director and Joint 
Director; and 

(b) if so, whether Government have 
implemented this recommendation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION 
(SHRI BHAGWAT JHA AZAD): 
(a) Yes, Sir. 

(b) The Council has now its own 
full-time Joint Director. The ques-
tion of appointing full-time Director 
is under consideration. 

STRENGTH OF MERCANTILE MARINE 

52S!I. SHRI S. S. KOTHARI: Will 
the Minister of TRANSPORT AND 
SHIPPING be pleased to state: 

(a) the present strength of India in 
the Mercantile Marine; and 

(b) whether it would be possible in 
times of emergency to adapt part of 
the fleet for India's naval defence 
requirements? 




